. GOODS AND SERVICES TAX, .
HARYANA VANUYA BHAWAN, PLOT NO'Y-3, SECTOR 5, MARKET
PANCHKULA-134151 [HARYANA) 2 -

" HARYANA AUTHORITY FOR ADVANCE RULING, $m

ADVANCE RULING NO.HAR/HAAR/R/2018-19/21
{In Application No. 21{2!] 1819, dated 26.07.2018)

MNamé & Address of the Applicant : | M/s Manas Geo Tech indfa Pvt. Lid. Ph:t
No. 189, Sector-3, Fhas&ll IMT, Bawal

123501, Rewarl. . L

o
- ———

GSTIN of the Applicant : ﬂﬁAAECHEI434DiZE :
"Date of Application :} 26.07.2018

i Clausels) of  Sectlon 942) of|: {f} Classification of goods and,ﬂ'nr services
| CGST/MGST Act, 2017, under which or both

| the quectien{s] raised. s : ]
" Gate of Personal Hearing : £09,10.2018 . '
Present fur the Applicant : 1 Sh. Manoj Gupta, CA [POA)

L Ws Manas Geo Tech India Put. Ltd. Plot No.189, Sector-3, Phase-il, IMT, Bawal —~
123501 [hereinafter referred to as tha Yapplicant™] |5 manufacturar of man-made textlle
raterial Non-Woven Geo Textlle Bags fram Polyester & Polypropylene used in Coastal
Protectlon, Géo Bags ‘are manufactured from Geo Textile stitched form three sides and
is= open from one side. It is designed to’ be filled with soil and is Installed in the
construction of marine and hydraulic structures. The ged bag or Non-woven Gea-textile
bag is a geo-synthetic product that is made out of polyester or polypropylers and is
used for the protection ef hydraull structures and river banks from severe erasion and
scouring. :

X The ged bag structures zre vﬂdelv chosern because;
* World wide it has been seen that ercsion protection wurk using Geo bags

- j} *ﬂ{.’?}“ﬁeqwres less installation” and maintenam:e _cost light weight equipment, less
s o
far comstry I::tu;m warks, transp-:rr'tatmn t:nsi less EI'IEfg‘,I' requirement.
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L g AR t:l'}'m construction materials Iuke sand of geo bag are locally avaflahle and cost-
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* The manufactunng of gea bags and qua[lt',.l' control of the bags Are easy
campared to the C. C. Blocks and boulders. .

That the said bags are used by Departmants/Contractors for Riverbank Protectien from
Severe Ergsion & Scouring & Pratection of Hydraulic Structtres.

3. The applﬁ;ant rafsed thE fnllnwlng ques‘tmn for agvance rullng:

wWhether this man-made textlle Non-Woven Gep bage from Pnlypmpylene arg
classified under heading — 6305 having description

SACKS & BAGS OF TEXTILE MATERIAL FOR PACKING GO0D3
. -of Man«rnade te.'-{ﬁlf materian' .

%th‘,!" I 53:]533[]0- Other, ﬂf polvpropw_._riene 5tnpnr the like

4, In suppart of their contentions, the applu:ant submitted that the ahn'ure HSN code

'appears both in Schedule 1 & Schadule- 1i of Notification No. 01720117 Central Tax
. | .
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{Rate} dated 28.06.2017 and State Notification 360/2017 dated 30.06.2017 haaed oh
“sales value of the product. The Entﬁ' reads a5 under,

(5% 1G5T/2.5% CGST/2.5% 5GST of UTGST: 6305: Other made up textile
articles, sets of sale value not Exceedmgﬂs Iﬂﬂﬂf per Piece]

{12% IGST /0% CHST/6% SGST or UTGST: 6305: Gther made up textile articles,
sets of sale value Exnaedmg Rs. 1000/- par Piece)

5. That as per the- clanﬂ:.atlun issued by the Commissioner crf CGEST and Central
Exrise, Madurai the said nen-weven bags comes under HSN 6305 90 00 with 2.5% CGST
& 2.5% 5GST if sale value does not exceed R 1000/- per plece.

"+ Peliance zlse placed on recent AAR, Kerala 1) Fabrics, In Re SENTHIL NATHAN S
AND M. THULASEEDHARAM PILLAIL MEMBEB ADVANCE BULING. DRDER NO.
CT/S492/18-C3 MAY 29, 2018, where it held that carry bags of Palypropylene non-
woven fabrles i classified under entry 224 of schedule 1 of the Motification Ho.

- DL/2017 Central Excise (Rate) dated 28.08.2017 and State Notification 360/2017
daved 20.06.2017, and hance taxable @5%. [5G5T-2.5%, £65T-2.5%)

- The refecred also givien to the clarification order C':'JI?_EEE;‘DE dated 29.08.2009,
wherelir it was clatified that packing bags, and carry bags made out bf non “woven
fabiries of nﬂlﬁfllrnpvlﬂne is EU'U'E'I"L'I:' by the HSN ct:-r;fe 6303, 33.00 of the Customs
Tariff Act.

G, en perusal of the tarlff of varlous statutes, the product = Man-made textlle
materials Non-Woven Geo Textile Bags form Polyester & Polypropyleng” primarlly
appears o fall under the following chapters headings; . '

S The Ralevant Act Chapter Hescription of the Products
Mo, . Heading
|1 |Thecustoms Tariff [6305 . | Man-made textile materiais Nan:-
| Act, 1975 ’ Wowven HGeo Texdtile Bags form
§ Polyester & Polypropylene. -
PR . - - - - . . - : f
o2 The Central Excise 6305 kan-made textile materials Non-
, ;ﬁﬁﬁﬁ@{ariﬁ Act, 1985 .| Woven Geo Textile Bags form
;ﬁ;,/ e S ' _ Folyester & Polypropylene.
i : '-'l-':‘lll o ] : L . -
e o —t -
;_;:kL 3 i ::_sze Integrated 6305 i Man—made teatlle materlals N-:m—'.
"{f‘.;ﬁ:‘ﬂw i bods & Service Tax, Woven Gep Text!le Bags form
" _ﬁ“ﬁ“ﬁ!ﬁfﬁﬂt 017 _ _'?aﬂﬂam' Polyester & Polypropylene,
7. That based oh aboue factual matrix, the applicant is of the view that the product
Mar-made textlie rmaterals Non-Woven Geg Textlle Bags form Polyester &
Polypropylena will quallfy to te classified under heading b5 having the description; that
In applicant’s case the sale value of Man-made textile materials Non-Woven Geo Texiile
Bags form Polyester & Polypropylens is keos than - 1l]l]l],e‘— per. plece. It will attract @5%
vide entr_w.z Mo, 224 of Sthgdule 1 of the hath C.GS‘I'& SGST hotification.
REEL'.'IHDE DF PERSONAL HEARING — 2M° PHG‘U'ISD TO sr—:muﬂ o8(2) OF t,:ﬁsTfHGf.T
ACT, 2017 '
i _ S o |
8. Personal hearing in the Instant case was held on 09.20.2018, which was atiended
j,ilif.;-i':-;‘ by Sh. Mane] Gupta, Chartered Accountant. He placed rellance on the ARA Kerala in the

2.
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case of Mfs 1. ). Fabrles, Ernakalam and Ciarrf' cation dt.29.08.2009 lssued by Central
txcise [.'lepartmEnt.

DISCuSSIONS AND FINDINGS OF THE AUTHORITY

g . We have carefully gane through the facis and records of the cese. CHAPTER 63
of the first schedule to the Customs Tarlff Act, *19?5., covers “Other mate up textlle
articles; sets; worn clothing and worn textile articles; rags” and heading 5305 provitles
for 3ACKS AND BAGE, OF A KIND USED FOR THE PACKING DF GGODS. - Further, sub-
heading 5305 33 00 covers sacks and bags of polysthylene or pelypropylene or the flke.

10.  Se.Mo, 224 of schedule | of Notification NoO1/2017-Central Tax {Rate)
ft.28.08.2017, provides for CGST @2.5%, on goods of chapter 63 provided the said
gaods are of value not exceeding Rs.1000/- per pigce.  Whereas, 5.No.171-of Sehedule
Il of Motificatioh N.01/2017-Central Tax (Rate] dv.28.06,2017, provides for CG5T @6%
pn goods of. chapter 63 provided the sald poos are sets of sale value E:me&ding
Rs. 1000/~ per piece.

' #DVANCE RUI.ING UNDER SECTHON 98 I‘J'F 11-IE CGST;'HGST ACT 2017

1t.  Thus, in the lnstant casa, the sacks and baps (of a kmd used far packlng of goods},
are covered by chapter 63 and the same are llable to GST as under: :

111 - 5% $GST QR 2.5% CGST + 2.5% 5G5T; [S.No. 224 of schedule | of Netification
Hﬂ.ﬂﬂ?ﬂl?{entrﬂi Tax {Aste} di.28.06.2017 refers), where the gecds are of value not
exceeding Rs. 1000/~ per piecs.

11,2 - 12% IGST OR 6% CGST + 6% SGST, [S.M0.171 of Schedule N of Notification

. No.01/26017-Centraf Tax (Rate} dt.28.06.2017 refers} where the goods are sets of walue

exceledlng Bs, 1000/- per Piece.

Crdered anmrd!nglyr.
To be communicated.

Dated: 25.30.2018

Panchiuiz.
5:1‘* "h.'r‘_.r
- {Sange Karmakar)

Member CGET
Repd. AD/Speed Post _
M/s Manas Geo Tech India Put. Ltd.
Phat Ho.189, Sector-3, Phase-H,
Rewarl,
Copy to

1} The Cﬂmmlssaaner CGST Farldahﬂd C::Immmslnnerate @ST Bhavan, Mew C60 -
Complex, N _H.4 Farfdabad ’

.2} The Deputy Exclse and Taxatlon Commissioner (ST}, Rewarl

3} The hssEstantjDepuw Commisslaner, Central Tax Division, Rewari , DGET
Faridabad Commissionarate, 55T Bhavan, New CGO Eumplgu M.H.4,Earldabad,
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